IN THE HIGH COURT OF ORISSA AT CUTTACK

W.P.(C). No.35205 of 2022

Visa Industries Ltd., Kolkata Petitioner(s)
Mr.A K. Parija, Sr.Adv.
\ssisted by Mr.A.Das, Adv.

-versus-
PNB, Kolkata & Anr. Opp.Party(s)
Mr.Gopal Jain. Sr.Adv.
Assisted by
Mr.S.E.Haque,Adv. &
Mr.S.S.Rao, Adv.
(For O.P.No.1)
Mr.P.P.Behera,Adv.
(For O.P.No.2)
CORAM:
JUSTICE BISWANATH RATH
ORDER
Order 30.01.2023

No.3
1. Vakalatnama filed by Mr.S.E.Haque, learned counsel &

Associates on behalf of the opposite party no.1 in Court today be kept
on record.

2. For the submission of Mr.A.K.Parija, learned Senior Advocate
being assisted by Mr.A.Dash,Adv. for the petitioner, Mr.Gopal Jain,
learned Senior Advocate being assisted by Mr.S.E.Haque, for the
opposite party no.1 and Mr.P.P.Behera, learned counsel appearing for
the opposite party no.2, this Court observes, there is some development
taken place in the meantime. In the circumstance, this Court finds it
appropriate to place this matter on 06.03.2023.

3. Interim order passed earlier shall continue till next date.

(Biswanath Rath)
Judge

Sks
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